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{See Appendix LXXIII, Annexure No. 29.]

(b) Murtazapur, Lakhpuri. Banosa,
Kokalda, Kapustalani, Anjangaon, Pathrot,
C hamak, Nowbagh and Achal-pur.

(c) Golowns for goods traffic exist at
Banosa Anjangaon and Achalpur Stations.

(d) Nc complaints have been recorded by
th: public at Anjangaon ot Murtazapur
stations during March and April, 19 0.
During the period April, 1969 to June, 1970
the number of complaint received from the
entire Murtazapnr-Achalpur Section is 20.
Out of these, our relate to want of light in the
trains: want of water in the coaches; and late
running of trains. The rest are complaints
against staff for misbehaviour, not opening
the gates in time and other miscellaneous
subjects. The Vidarbha Pravasi Mandal.
Anjangaon
sent a representation dated 2S-4-1970 on the
subjei ts of late running of trains; provision
of electric lights, provision of hot watei at
stations; improvement of approach roads at
stations etc. Complaints against individual
staff have been properly dealt with.
Suggestions involving incurring of Capital
expenditure cannot be implemented without
the approval of company, owning this
branch li le railway. Efforts are being made
to lersuade the company to agree to this C
apital expenditure being incurred b\ the
company and the Government in heir fixed
proportion. ]
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to Questions 50

(a) afzar,arswaramr ong?

REGIONAL COMMITTEES FOR DIFFER. ENT
RAILWAY DIVISIONS

177. SHRI N1RANJAN VA1IMA Will
the Minister of RAILWAYS be pleased to
state :

(a) whether it is a fact that at th< last
meeting of the (Informal) Consul tative
Committee for the Central Rail way held in
April, 1970. he had statec that there was a
proposal with Govetn ment to constitute
Regional Committee' for various Divisions of
the Indian Rail ways for tackling local
railway pro blems effectively; and

(b) if so. the details thereof?]
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6. faefrfmimge
7. TENE, HOardre, TAEETE
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14, ArFgFrE, wgd, e
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16. wfegre, sy, aafe,
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tIIHE MINISTER OF RAILWAYS SHRI1
GULZARILAL NANDA) : (a) id (b) Yes,
Sir. This had been indi-ated during the last
series of meetings >f Consultative
Committees of Mem-ers of Parliament for
the Zonal Railways, held in April-May,
1970. Six-sen Regional Committees are
propos-I to be constituted to cover the re-ted
in the statement which
laid en the Table of the Sabfaa. LCtion is
being taken by the Depart-lent ot

Parliamentary Affairs to nomi-ate Members
of Parliament to these ommi:

HIZIT,

STATEMENT

divisions of Indian Rail-ays into
Regions for the purpose of ith Members
of Parliament

1. Bhavnagar & Rajkot.

2. Bombay Central, Baroda.

3. Bhusaval, Bombav V.T., Nagpui (C).

4. Jabalpur, Jhansi.

5. Jcdhpur, Bikaner. Ratlam. Kota,
Ajmer, Jaipur.

11 ] English translation.

[RAJYA SABHA]

to Questions 52

6. Delhi, Ferozepur

7. Lucknovv, Moradabad, Allaha-
bad.

8. Howrah, Sealdah.

9. Asansol, Dhanbad. Adra. Dana-pur.

10. Bilaspur, Chakradharpur,
(SE).

11. Khurda, Waltair. Kharagpur.

12.  Sholapur, Hubli, Guntakal, Mysore.

13. Vijayawada, Madras, Secundera-

Nag-pur

bad.'

14. Olavakkot, Madurai, Trichura-
pally.

15. Lucknow, lzatnagar, Varanasi,
Samastipur (NE).

16. Katihar. Alipurduar, Lumding,

Tinsukia (NF).]

BHARAT HEAVY ELECTRICALS HARDWAR

SHRI K. P. SUBRAMANIA
MENON: SHRI SURAJ PRASAD

of INDUSTRIAL
INTERNAL

Will the Minister
DEVELOPMENT AND
TRADE be pleased to state :

(a) whether the workers of Bharat
Heavy Electricals, Hardwar have sub
mitted a memorandum to Government
regarding their demands;

(b) if so, what are the demands of
the workers; and

(c) what steps have been taken by
Government to meet their demands ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT AND INTERNAL TRADE
(SHRI M, R. KRISHNA) : (a) to (¢) A
statement is laid on the Table of the House.
[See Appendix LXXIII. An-nexure No. 30.1

MANUFACTURE OF BOILER QUALITY
PLATES

= 179. SHRI DEV DATT PURI : Wili the
Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a I whether Government are aware that
public sector steel plants booked orders for
Boiler Quality Plates several
years back:



